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IN THE HIGH COURT OF BOMBAY AT GOA.
LD-VC-OCW-151/2020
IN
MISC. CIVIL APPLICATION NO. 55 OF 2020
IN
SECOND APPEAL NO. 100 OF 2011.

Maria Santana Pinto and ors. ...Applicants.

Vs
Jose Luis Carlos Almeida . ...Respondent.

Ms. S. Arur, Advocate for the Applicant.
Ms. A. Fernandes, Advocate for the respondent.

Coram:- DAMA SESHADRI NAIDU, J.
Date:7"" December 2020.
P.C.

Post the matter on 4.1.2021.

DAMA SESHADRI NAIDU, J.
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VINITA VIKAS
NAIK
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